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BEFORE THE REG STRAR M P. BHADRAN

Petition(s) for Special Leave to Appeal (G vil) No(s).2368-2369/2006

N. BALAKRI SHNAN & ANR. Petitioner(s)
VERSUS
KAI LASA NAI CKER (D) BY LRS. Respondent ( s)

(Wth appln. for c/delay in filing SLP and office report)

Dat e: 14/03/2008 These Petitions were called on for hearing today.

For Petitioner(s) M. Vijay Thakur, Adv.
M. Sent hil Jagadeesan, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
I ssue fresh notice.

Li st again on 1-05-2008.

(M P. BHADRAN)
Regi strar



